
11       Oral Answers [RAJYA SABHA] to Questions      12  

Question No. 362. 
Question No. 363. 
*362. [The Questioner (Shri Satish Pradhan, 

was absent. For answer vide col. 26 infra] 
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MR. CHAIRMAN: Please conclude. 

MR. CHAIRMAN: Specifically, on what 
do you want more informatons? 
...(Interruptions)... 

MR. CHAIRMAN: I call upon the Minister 
to answer you. Please sit down. 

MR. CHAIRMAN: Kindly sit down. 



15       Oral Answers [RAJYA SABHA] to Questions       16 
 

 

MR. CHAIRMAN: Don't confuse the issue. 
The Minister has explained what he has 
answered. You must read the answer also well. 
It is not enough just to ask for details only. 

MR. CHAIRMAN: I don't think so. Tile 
Minister has explained very clearly that he has 
answered the points you have raised about the 
two years. 

MR. CHAIRMAN: You can ask one more 
question. 

MR. CHAIRMAN: Please ask a specific 
question instead of asking generally. 

MR.  CHAIRMAN:   The Minister has 
answered that question, please. 
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MR. CHAIRMAN: Please sit down. Will 
you please sit down? I thi nk your quota is 
over. I will call the next question. 

 

MR. CHAIRMAN: The Minister has said 
that he is discussing it with the Department of 
Personnel, and he will give you a reply to 
that later. 
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